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User Manual – e-Filing Module 
of e-Courts (NCLT) application

New Users Registration Module



Logon to NCLT e-Filing website

Click on the 
“Applicant 

Corner” 
button

URL https://efiling.nclt.gov.in



New User Signup

If you are a 
new user 

click on this 
link



New User Registration

Please select 
your user type



User Registration (Individual)

Fill the required 
details and click on 

“Send OTP” to 
receive OTP on your 

mobile and email



User Registration (Individual) – Verification

Please select your 
user type

Complete verification 
of Mobile Number and 

Email

After verification 
completion click on 

“Submit & Next”

9898989898

xyz@gmail.com



User Registration (Other Than Individual Users)
Users can select their 
name, if their details 

are already existing in 
the data base 



User Registration (Other Than Individual Users)

In case user is not 
representing a firm, 

select “No”

Enter the relevant registration/enrollment number 
as per user type. For e.g. 

a. Bar Council Number if you are an advocate, or
b. ICAI number if you are a chartered Accountant, 

etc.

Please select your 
user type

Fill the required details 
and click on “Send 

OTP” to enable captcha 
and receive OTP on 

your mobile and email

9898989898

xyz@gmail.com

Click on “Submit & 
Next” to submit the 

details



User Registration (Other Than Individual Users)

Please select your user type

Fill the required details and 
click on “Send OTP” to 

enable captcha and receive 
OTP on your mobile and 

email after entering captcha

In case user is 
representing a firm, 

select “Yes”

Click on “Submit & 
Next” to submit the 

details

Enter the relevant registration/enrollment number 
as per user type. For e.g. 

a. Bar Council Number if you are an advocate, or
b. ICAI number if you are a chartered Accountant, 

etc.

9898989898

YYYY@gmail.com



User Registration (Document Upload)

Select verification 
document type: Pan 

Card, Voter ID, Aadhaar
Card or Registration 

Certificate

Upload copy 
of the 

verification 
document

After uploading 
document click on 
“Submit & Next”



User Registration – Successful Registration

Click on link to login 
with your credentials 
shared on mobile and 

email

Upon completion of 
registration, you will receive a 
system generated password 
on your registered mobile 
number and email id



Change Password

Login through your shared login Id and 
system generated password, the 
system will force the users to change 
the password for the first time of their 
own choice.
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of e-Courts (NCLT) application

E-Filing – Log in



Logon to NCLT e-Filing website

Click on the 
“Applicant 

Corner” 
button



Login to e-Filing Application

Enter username, 
password and Captcha. 

Click on button “Log 
in”



Select NCLT or NCLAT Account 

Click on “NCLT” button 
to view user’s NCLT 

account



Disclaimer

Select the checkbox 
“Click to Agee” and click 
on “Continue” button to 

proceed

Select the checkbox 
“Click to Agee” and click 
on “Continue” button to 

proceed



User Account Home Page
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of e-Courts (NCLT) application

E-Filing – Under Companies Act 2013 Module



User Account Home Page – Petitioner Store

Click to initiate e-
filing under 

Companies Act 
2013



e-Filing -> Basic Details
Insert the required 
basic details about 

the petition in 
below shown 

fields

Click on “Save 
and Next” 

after entering 
all details

Click on “More 
Section” to add more 

sections to the 
petition/ application

Pop-up appears on selecting 
case types other than 
Company Petition and 
Merger & Amalgamation for 
filing under a main case



e-Filing -> Basic Details
On submitting the 
information Case details of 
the main case will appear on 
the basic details form for 
confirmation

Click on “Submit” 
button after the 
main case details

Click on “Ok” if main 
case details are correct 
else click “Cancel” to 
select another case



Insert the required 
details about the 

petitioner in below 
shown fields

Click button to 
submit the details of 

petitioner

Choose the 
petitioner type 
from Company 

or Others

e-Filing -> Add Petitioner (1/3)

A reference number 
is generated post 

saving Basic Details



The form layout 
changes for 

“Others” type of 
Petitioners

Insert the required 
details about the 

petitioner in below 
shown fields

Click button to 
submit the details of 

petitioner

e-Filing -> Add Petitioner (2/3)



e-Filing -> Add Petitioner (3/3)

The petitioners 
added through the 
form can be viewed 

in the shown list

Click on “Next” 
to navigate to 
the next tab

Click on “Back” 
to navigate to 
the previous 

tab



e-Filing -> Add Respondent (1/3)
Insert the required 
details about the 

respondent in below 
shown fields

Click button to 
submit the details of 

respondent

Choose the 
respondent type 
from Company or 

Others or NA



e-Filing -> Add Respondent (2/3)

The form layout 
changes for “Others“ 

type of Respondents or 
select “NA” if there are 

no respondents

Insert the required 
details about the 

respondent in below 
shown fields

Click button to 
submit the details of 

respondent



e-Filing -> Add Respondent (3/3)

The respondents 
added through the 
form can be viewed 

in the shown list

Click on “Next” 
to navigate to 
the next tab

Click on “Back” 
to navigate to 
the previous 

tab



e-Filing -> Add Representative

Select “Petitioner” 
or “Respondent” for 

adding 
representative

Select representative 
name registered with 

NCLT e-Courts 
application

Click button to 
submit the 

representative name



e-Filing -> Upload Document
Upload all relevant 
documents for the 

case

Select the 
document filed by 

role in the case

Select 
document 

type

Click to submit 
document for the 

case

Browse and select 
the document for 

upload

Added documents can be 
seen in this section and can 

be deleted from the list
if required



e-Filing –> Checklist
Enter Values “Yes”, 
“No” Or “N/A” as 
applicable in the 
checklist. Provide 
remarks wherever 

required

Click to submit 
checklist



e-Filing –> Final Preview

Click on “Next” 
to navigate to 
the next tab

Click on “Print” 
to print a copy 

of Final 
Preview of 
Application



e-Filing -> Payment

Click on 
“Continue” after 
selecting a mode 

of payment

Select a mode of Payment : 
Offline (through demand draft)
Online (through net banking, 

credit and debit cards)



e-Filing -> Offline Payment (1/2)
Provide the demand 

draft details in the form 
shown. If required, user 

can enter details of 
multiple drafts as well 
but values need to be 
entered one draft at a 

time

Click on “Save & Continue” to generate 
receipt. In case of multiple drafts, enter 
values one draft at a time and click on 

button to enter values for another draft 
till Payable amount comes to 0.



e-Filing -> Offline Payment (2/2)

Click to generate 
receipt for the 

payment



e-Filing -> Offline Payment (Receipt 
Generation)

Click on button to 
take a print of the 

receipt

Click on “Home” 
button to return 

to user 
homepage

Click on button to 
take download 

receipt



e-Filing -> Online Payment (1/2)

Click on “Cancel” 
button to go back 
to the last page

Click on 
“Confirm” button 
to navigate to the 

next page



e-Filing -> Online Payment (2/2)

Select your 
bank and 
mode of 
payment

Enter the 
characters as 
shown above

Check the box to 
agree to the Terms 

and Conditions 
related to payment

Click on “Pay” 
button for 
making the 

payment



e-Filing – Online Payment (Receipt Generation)

Click on button 
to take a print of 

the receipt

Click on 
button to take 

download 
receipt
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e-Filing under IBC Act 2016



User Account Home Page – Petitioner Store

Click to initiate e-
filing under IBC Act 

2016

`



e-Filing -> Basic Details
Insert the required 
basic details about 

the petition in below 
shown fields

Click on “Save 
and Next” 

after entering 
all details

Click on “More 
Section” to add more 

sections to the 
petition/ application

Pop-up appears on selecting 
case types other than 
Company Petition IB for filing 
under a main case



e-Filing -> Basic Details

On submitting the 
information Case details of 
the main case will appear on 
the basic details form for 
confirmation

Click on “Submit” 
button after the 
main case details

Click on “Ok” if main 
case details are correct 
else click “Cancel” to 
select another case



e-Filing – IBC Act 2016 – Basic Details

Insert the required 
basic details about 
the case in below 

shown fields

Click on “Save and 
Next” after 

entering all details



e-Filing – Add Petitioner (1/3)

A unique reference 
number is generated 

for case on saving 
“Basic Details” tab

Insert the required 
details about the 

petitioner in below 
shown fields

Click button to 
submit the details of 

petitioner

Choose the 
petitioner type from 
Company or Others



e-Filing – Add Petitioner (2/3)

The form layout 
changes for 

“Others” type of 
Petitioners

Insert the required 
details about the 

petitioner in below 
shown fields

Click button to 
submit the details of 

petitioner



e-Filing – Add Petitioner (3/3)

The petitioners 
added through the 
form can be viewed 

in the shown list

Click on “Next” to 
navigate to the next 

tab

Click on “Back” to 
navigate to the 

previous tab



e-Filing  – Add Respondent (1/3)

Insert the required 
details about the 

respondent in below 
shown fields

Click button to 
submit the details of 

respondent

Choose the respondent 
type from Company or 

Others or NA (if there is 
no respondent)



e-Filing – Add Respondent (2/3)

The form layout 
changes for “Others“ 
type of Respondents

Insert the required 
details about the 

respondent in below 
shown fields

Click button to 
submit the details of 

respondent



e-Filing – Add Respondent (3/3)

The respondents 
added through the 
form can be viewed 

in the shown list

Click on “Next” to 
navigate to the next 

tab

Click on “Back” to 
navigate to the 

previous tab



e-Filing – Add IRP (1/2)

In case of Sections 7 & 
10 under IBC Act 

2016, it is mandatory 
to provide IRP details

Click button after 
entering data in the 

fields to save IRP 
details



e-Filing – Add IRP (2/2)

The IRP details added 
through the form can be 
viewed in the shown list

Click on “Next” to 
navigate to the next 

tab

Click on “Back” to 
navigate to the 

previous tab



e-Filing – Add Representative

Select “Petitioner” 
or “Respondent” for 

adding 
representative

Select 
representative name 
registered in NCLT e-

Courts application

Click button to 
submit the 

representative name

Click on “Next” to 
navigate to the next 

tab

Click on “Back” 
to navigate to 
the previous 

tab



e-Filing – Upload Document

Select the document 
filed by role in the 

case

Select document 
type

Click to submit 
document for 

the case
Browse and select 
the document for 

upload

Added documents can be 
seen in this section and 

can be deleted if 
required from the list

Click on “Next” to 
navigate to the next 

tab

Click on “Back” to 
navigate to the 

previous tab

Upload all relevant 
documents for the case. 
The documents should 

be Digitally Signed 



e-Filing – Main Checklist
Enter Values “Yes”, 
“No” Or “N/A” as 
applicable in the 
checklist. Provide 
remarks wherever 

required

Click to submit 
checklist



e-Filing – Sub Checklist

Enter Values “Yes”, 
“No” Or “N/A” as 
applicable in the 
checklist. Provide 
remarks wherever 

required

Click to submit 
checklist



e-Filing – Final Preview

Click on “Next” 
to navigate to 
the next tab

Click on “Print” to 
print a copy of 

Final Preview of 
Application



e-Filing – Payment

Click on 
“Continue” after 
selecting a mode 

of payment

Select a mode of Payment : 
Offline (through demand draft)
Online (through net banking, 

credit and debit cards)



e-Filing – Offline Payment (1/2)

Provide the demand draft 
details in the form shown. 
If required, user can enter 

details of multiple drafts as 
well but values need to be 
entered one draft at a time

Click on “Save & Continue” to generate 
receipt. In case of multiple drafts, enter 
values one draft at a time and click on 

button to enter values for another draft 
till Payable amount comes to 0.



e-Filing – Offline Payment (2/2)

Click to generate 
receipt for the 

payment



e-Filing – Offline Payment (Receipt Generation)

Click on “Receipt 
Print” button to 

take a print of the 
receipt

Click on “Home” 
button to return 

to user 
homepage



e-Filing – Online Payment (1/2)

Click on “Cancel” 
button to go back 
to the last page

Click on 
“Confirm” button 
to navigate to the 

next page



e-Filing – Online Payment (2/2)

Select your bank 
and mode of 

payment

Enter the 
characters as 
shown above

Check the box to 
agree to the Terms 

and Conditions 
related to payment

Click on “Pay” 
button for 
making the 

payment



e-Filing – Online Payment (Receipt Generation)

Click on button 
to take a print of 

the receipt

Click on 
button to take 

download 
receipt
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of e-Courts (NCLT) application

e-Filing – Associate Case Module



Associate Case
User can search a 
case by adding all 

the details

Click to 
Associate the 
case  and add 

mobile number 
and email id

Click on Edit 
to add 
details

User to click on 
Associate case either 
through petitioner or 

respondent store



Associate Case

Click on Submit 
to update the 

added details in 
the system

An email and SMS will be 
sent to the user along with 

security code to upload 
documents for the given 

case



Associate Case

Click on upload 
via security code 

to upload and 
add advocate for 

any associated 
case

Click on upload 
to upload any 

document 

Click on  add 
advocate to add 

any new 
representative

Enter security code 
and filing number 
sent on the users 

mobile and email id



Associate Case – Upload 

Select 
document type 
from the drop 

down

Choose the file 
from the folder 

and click on 
upload

After uploading 
multiple 

documents user 
to click on 

submit



Associate Case – Upload 

A document 
upload receipt is 
generated which 

can be printed 
and kept for 

reference



Associate Case – Add Advocate

After selecting  
adovocate user 

to click on 
submit

User can select 
advocates from 

already 
registered 

representative 
list
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Document Upload 



Documents Upload By Petitioner

Click on “Upload 
Document” to upload 

documents under 
submitted petitions



Select Case for Document Upload 

Enter the case 
reference number to 
search the case in the 

list, if required

Click button to upload 
documents under a 
submitted petition 



Upload Documents

Select 
document type

Click on the button 
to upload 

documents against 
petition

Choose file to 
upload from 
local system



Submit Documents 

Uploaded 
documents are 

visible in the 
documents list

Click on “Submit” to 
submit the 
documents 

User can upload 
multiple documents 

and then submit 
them together.



Document Upload Completion
User will view the 

success message after 
successful submission 

of documents
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of e-Courts (NCLT) application

My Account Details



My Account

Click to view details of 
online and offline 

transactions

Click to view 
documents uploaded 

under filed cases

Click to view list of 
draft and filed cases



My Account – My Cases

Click to edit 
cases in draft

Click to view 
details of e-

filed case



My Account – My Submitted Documents (1/2)

Click on the 
button to 
proceed 

Select the case to 
view uploaded 

documents



My Account – My Submitted Documents (2/2)

Click to 
navigate to 

previous screen

Click to view the 
uploaded 
document



My Account – Transaction History

Click to view the 
receipt of 

transaction



Case Status - Dashboard

User can view 
details for any case 
e-Filed/IA Filed/in 

Draft



Status of e-Filed Cases

Click on “view details” 
to see at he details 

and status of any case 
in the list

Click on “Close” 
to close the 

window 

Click on “view 
documents” to see 
all/any documents 

uploaded

User can also 
search for any 

case 



E-Files Cases - Case Status

Filing number of 
the case

Scrutiny status 
of the case

Status of the case 
registered/process

ed at NCLT

Date of case 
listing before the 

bench

Order corresponding 
to the hearing  date 

can be view on 
clicking the link

Current status of 
the case



E-Files Cases - View Document

User can see all the 
documents upload by 

clicking on “View 
Documents” of the filed 

case.
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IRP Login



IRP/RP Registration
User can register as 
IRP/RP by filling the 

details in the form along 
with correct registration 

/Enrolment no.



IRP Login

User can click on My 
Account and then 

Filing/Document Upload  
and view those cases for 
which the user is marked 

as IRP.



IRP – Upload Document (1/3)

User can view and 
upload document 
related to the case

User can view list of 
all the cases 

associated  with the 
IRP



IRP - Upload Document (2/3)

User can add as 
many documents 
as required one 
by one and click 

on add 
document 

All the documents 
uploaded will be 

visible as a list 
under upload 

Document’s lists

User can click on back 
to go back to the list of 

cases under its login



IRP – Upload Document (3/3)

Click on ok to add view 
uploaded document or 

upload another 
document



IRP Case Filing 

User can proceed 
to filing

User can view list of 
all the cases 

associated  with the 
IRP



IRP Login Case Filing - Basic Details

User can fill in basic details of 
the case and click save and 

next.
This will generate a reference 

number for the case to be filed



IRP Login Case Filing – Add Petitioner

User can add  
petitioner by filling all 
the above details and 

clicking on submit

After submitting the 
details for all the 

petitioner user can 
click on next to go 

on the section page



IRP Login Case Filing – Add Respondent

User can add  Respondent 
after filling all the above 

details and clicking on 
submit

After submitting the 
details for all the 

respondent user can 
click on next to go 

on the section page



IRP Login Case Filing – Upload Document

User can click on 
add documents and 

upload all the 
documents one by 

one for the case 

After uploading all 
the documents, user 
can click on next to 
go on the section 

page



IRP Login Case Filing – Preview 

User can preview 
the case details



IRP Login Case Filing – Offline Payment 
User can also pay 
for the case filing 
either online or 
by demand draft 

i.e. offline

User click on 
proceed to 

generate the 
receipt



IRP Login Case Filing – Receipt 

Test 123 Vs Test 987

Click on “Receipt 
Print” button to 

take a print of the 
receipt

Click on “Download” 
button to download 
and save a copy of 

the receipt



IRP Login Case Filing – Online Payment 

Click on Continue 
to pay online.



IRP Login Case Filing – BharatKosh

Click on Continue 
to pay online.



IRP Login Case Filing – Receipt

2000

Click on “Receipt 
Print” button to 

take a print of the 
receipt

Click on 
“Download” 

button to 
download and 

save a copy of the 
receipt



THANK YOU


